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  Dated: 16.10.2026 
 

 

N O T I C E 
 
 

 

Please take notice that the following matters listed in the Court of Chairperson on 

16.10.2026 will not be taken up. The next dates of hearing will be notified later. 
 

 

 

S. No. Case No. Name of the parties Counsel for  

Appellants 

Counsel for  

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1176 & 

1177 of 2025  

 

BDO Restructuring Advisory LLP 

Vs. 

Sharad Sanghi & Ors. 

 

Aishwarya Adlakha Anuj Tiwari 

Vaibhav Vats- R3 

Malak Bhatt 

Samridhi- R1 

Dhruv Dewan 

Sanjukta Roy- R2 

2.  Comp. App. (AT 

(Ins) No. 1885 of 

2025  

 

Phenix Building Solutions Pvt. Ltd. 

Vs. 

Mascot Suryapur LLP 

 

Daksh Kadian Aakash K. Modh 

3.  Contempt Case 

(AT) No. 3 of 2026 

in Comp. App. 

(AT) No. 334 of 

2025 & I.A. No. 

708 of 2026 

 

Ayush Gupta & Anr. 

Vs. 

Vino Infratech Pvt. Ltd. & Ors. 

 

Mayank Biyani Neeha Nagpal 

Malak Manish Bhatt 

 

By order of Hon’ble Officiating Chairperson 

-Sd/- 

 Registrar  
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